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BEFORE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 84/2026 

 

 

SUYASH KUMAR MISHRA                                                   …APPLICANT  

VERSUS 

UNION OF INDIA & ORS.                                             …RESPONDENT(S) 

 

RESPONSE ON BEHALF OF RESPONDENT NO. 25 IN COMPLIANCE 

WITH ORDER DATED 04.02.2026 BY THE HON’BLE TRIBUNAL 

 

BACKGROUND OF THE MATTER 

1. That, in the present Original Application, the applicant has raised grievances 

regarding the rapid increase in incidents of forest fires across India, including 

fires affecting ecologically fragile regions such as the Himalayan ecosystems 

and the Western Ghats. It has been alleged that such forest fires result in 

serious environmental degradation, loss of biodiversity, destruction of forest 

carbon sinks, damage to soil and watershed systems, air pollution, and 

increased climate vulnerability. 

 

2. That, the matter was last listed for hearing on 04.02.2026, wherein the 

Hon’ble Tribunal directed as follows: 
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“…4. Issue notice to the respondents. Applicant is directed to serve the 

respondents and file affidavit of service at least one week before the next 

date of hearing.  

5. List on 23.04.2026…” 

 

REPLY IS AS FOLLOWS 

3. That, the office of the Principal Chief Conservator of Forests, Uttar Pradesh, 

vide letter no. 2030/6-E-2 (NGT) dated 11.02.2026, directed the concerned 

officials to ensure timely compliance with the directions of the Hon’ble 

Tribunal in their true letter and spirit and to intimate the PCCF regarding the 

action taken in that regard. 

A copy of the letter dated 11.02.2026 is annexed herewith and marked as 

Annexure-1.  

 

4. That, the Additional Principal Chief Conservator of Forests, Planning and 

Agro Forestry, Lucknow, vide letter no. P-782/36-T-311-(Forest Fire) dated 

08.04.2026, and the Chief Conservator of Forests, Prachar Prasar, vide letter 

no. 701/26-10-2 dated 25.03.2026, informed the office of the Principal Chief 

Conservator of Forests, Uttar Pradesh, regarding the action taken in 

compliance with the directions of the Hon’ble Tribunal. It is further 

submitted that, on the basis of the information received through the 
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aforesaid letters, the office of the Principal Chief Conservator of Forests, 

Uttar Pradesh & Head of Department, vide letter no. 2629/6E2-(NGT) 

dated 17.04.2026, disseminated consolidated information regarding the 

action taken in compliance with the directions of the Hon’ble Tribunal. 

A copy of the letter dated 17.04.2026 is annexed herewith and marked as 

Annexure-2. 

 

 

5. That, vide letter dated 17.04.2026, mentioned in the para above, it has been 

informed that after identification of forest areas which are susceptible to 

forest fires throughout the State of Uttar Pradesh, Fire Risk Zonation 

Maps have been prepared at divisional levels. It is most respectfully 

submitted that for the ready reference of the Hon’ble Tribunal, the Fire Risk 

Zonation Map pertaining to Baghpat Forest Division, Uttar Pradesh is being 

placed on record. 

A copy of the Fire Risk Zonation Map of Baghpat Forest Division is annexed 

herewith and marked as Annexure-3. 

 

6. That, it has further been informed vide letter dated 17.04.2026 that, on the 

basis of the divisional level Fire Risk Zonation Maps, the Uttar Pradesh 

Forest Fire Action Plan has been prepared at the State Level for effective 

management, prevention and control of forest fires across the State. 
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A copy of the Uttar Pradesh Forest Fire Action Plan is annexed herewith and 

marked as Annexure-4. 

 

7. That, it has further been informed that, in consonance with the Uttar Pradesh 

Forest Fire Action Plan, the concerned Divisional Forest Officers have 

been directed to organise awareness programmes, training programmes 

and pre-fire season workshops from time to time in their respective forest 

divisions for prevention and control of forest fires. It has also been 

informed that, for instance, in this regard, since Dudhwa National Park, 

Palia, Lakhimpur Kheri is a fire-prone forest area, the Chief Conservator 

of Forests, Prachar Prasar, Uttar Pradesh, Lucknow, vide letter no. 899/26-

10-2 dated 18.02.2021, directed the Deputy Director, Dudhwa National Park, 

Palia, Lakhimpur Kheri, to educate, train and make aware local villagers 

regarding prevention of forest fires and to organise a workshop in 

coordination with various departments, ensuring participation of forest 

personnel, villagers residing near forest areas, forest-dependent persons and 

other local residents. 

A copy of the letter dated 18.02.2021 is annexed herewith and marked as 

Annexure-5. 
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8. That, the details of forest fire incidents and affected areas (in hectares) in the 

State of Uttar Pradesh for the last six years, i.e., from 2021 to 2025, are as 

mentioned in the table below: 

 

 

A copy of the statement containing details of forest fire incidents and affected 

areas is annexed herewith and marked as Annexure-6. 

 

9. That, it has further been informed that, in terms of the Uttar Pradesh Forest 

Fire Action Plan, Forest Fire Control Rooms have been established in all 

forest divisions, circles and zones of the State. It has further been informed 

that a Forest Fire Master Control Room has been established at the 

headquarters, which monitors the functioning of such control rooms round the 

clock. It has also been informed that 116 control rooms are presently 

functional across the State on a 24-hour basis. 

 

Year Fire Incidents Affected Area (Ha) 

2021 1,904 977.350 

2022 2,890 1,241.052 

2023 1,088 655.173 

2024 1,550 569.948 

2025 781 336.959 

Total 8,213 3,780.482 
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10. That, the financial progress/expenditure report relating to purchase of fire-

fighting equipment, construction of water management structures, watch 

towers and allied works under various schemes, including the Forest Fire 

Prevention and Management Scheme (F.P.M.S.) for the years 2023-2024 

(Rs. 40.14 lacs expenditure) and 2025-2026 (Rs. 90.76 lacs expenditure), 

are being enclosed for the kind reference of the Hon’ble Tribunal. 

A copy of the financial progress/expenditure report is annexed herewith and 

marked as Annexure-7. 

 

11. That, hence this response is respectfully submitted for kind perusal of this 

Hon'ble Tribunal. 

 

 

 

RESPONDENT 

THROUGH COUNSEL 

 

 

 

 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR THE STATE OF U.P. 

EMAIL-bhanwar09jadon@gmail.com  

PHONE NO.-7838248353 
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